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have been formed to review the accidents and to take appropriate
steps for improving safety.

(v} Special Safety Awareness Programmes are being conducted for
coal cutters and supporting crew in every area.

{b) There is no proposal for increase in compensation. Compensation
1s paid as per the Workmen's Compensation Act, 1923.
Development of coal mines for capture purpose

283. SHRI C.P. THIRUNAVUKARASU: Wil the Minister of COAL
be pleased to state.

(a) whether Government have reviewed the impact of the order
authonzing Government companies or undertakings to do regular coal
or lignite mining;

(b) if so, the response given by the States;

{c) whether Government are considering to allow developing coal
mines for captive purpose;

(d) if so, the details thereof alongwith the recommendations made
by the Committee set up in this regard; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI
PRAHLAD SINGH PATEL): {a) No, Sir

(b) Question does not arnse.
(c) Yes, Sir.

(d) The details of the capitve coal blocks allotted by the Screening
Committee for captive mining of coal by companies engaged in
generation of power, manufacture of iron and steel and production of
cement upto 26.5.2003 are given in the Statement enclosed ( See below).

(e} Question does not arise.
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